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The 25" February 2026
No. IV—ge—12—-03 /2026—1306--In exercise of the powers conferred by clause (a) of

sub-section (i) of section 9 of the Indian Stamp Act, 1899, the Governor of Bihar is



2 fagR o1 (SR, 26 BREN 2026

pleased to exempt fully, the stamp duty, chargeable on registration of lease document
related to transfer of 04.63 acres of land for construction of Kendriya Vidyalaya,
Gopalganj building at Gopalganj for 30 (Thirty) years.
2. It shall come into force with immediate effect.
By the Order of the Governor of Bihar,
Ajay Yadav,
Secretary to the Government.

srfiers, wffarca Jevmed,
flgR, Yo gR1 vaifad v g |

fIgR To1e (SrmEmReT) 234-571+500-S10d10d0|
Website: https://egazette.bihar.gov.in




